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Perused the order dated 6th April 93, It
has been specifically mentioned that D.B, not
formed., I

i

I have gone through the O,A, The applicant
sought & direction regarding relaxation of reeruit-
ment rules., Thus the case should be listed before
the‘Division Bench as directed earlier, The

Registrar should take & note of it. P&t up before
D,B, for simtxxtex direction on 3,5,93,

s

(D,L,Mehta)
Vice Chairman,
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